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102. 30-08-2018 - CP(IB) No. 1084/KB/2018 - MSTC Ltd. Vs. Sanjay
Sureka

ORDER

The Ld. Counsel for the Petitioner appeared. The Ld. Counsel for the
Respondent also appeared.

The Ld. Counsel for the Petitioner submitted that he seeks to withdraw the
Petition in view of the Order of the Apex Court relating to personal
guarantor.

Permission to withdraw the Petition is granted with liberty to file fresh

Petition, if any.

The CP(IB) No. 1084/KB/2018 stands withdrawn and disposed of.
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(Madan B Gosavi)
Member(Judicial)




